User - Manual

View /Actions on applications
submitted under
SV (LDR) Scheme, 2019



Tax officer’s User manual for SVLDRS:

Step 1: There will be one member in each designated committee with Approval Permissions i.e. the
officer will be able to issue SVLDRS2/2B/3/4 . The Tax officer of the designated committee login with his
SSO-ID and Password.

ee https://appstore.chec.gov.in/logon/LogonPoint/tmindexhtml O =~ @ & || @ Citrix Gateway % | & Login /2 Home Page of Central Board o...

4 & webmail.icegate.gov.in

Please log on

User name: 10052154
Password: sssssssssss

Submit

Step 2: The tax officer select the GST —icon from the list and clicks on the icon.

e @ httpsy//appstore.cbec.gov.in/Citrix/StoreWeb P - 82| @ cBEC Apps 2 Login (& Home Page of Central Board o..

5 &) webmail icegate gov.in

NITESH NITESH ¥

Registration of Project Imports in ICES
"With effect from 27th Aug 2019, EDW helpdesk wi
CBIC has started issuing Generic ICEGATE Email

Al Categories Q Search All Apps.
All Apps
< ? Details & ? Details < ? Details & ? Details C‘ Details
CBECGST_TRNG Central Excise Central Excise Preprod Document Viewer Firefox CHN
&y Details | § ” Details Cy Details Gy Details &y Details
! ‘)J
Firefox Del GsT GST_LifeRay_Prod Home Drive CHN Home Drive Del
Gy Details Gy Details Gy Details Gy Details
OpenOfiice Service Manager Service Tax Service Tax Preprod

Step 3: The tax officer selects SVLDRS from the Menu i.e. Menu >> CE >> Task List >>SVLDRS .



Dashboard - Mozilla Firefox
@ Dashboard x |+
® | appgstprep.cbec.gov.in/cbec-aces-gst-ui ¢ | |Q search wBe ¥ A =

Central Board of Indirect Taxes and Customs 53%
Ministry of Finance - Department of Revenue A 2 0 O
Name : ACES Test1501  Designation : Commissioner  SSO ID : 27002106 English | Hindi

TASK LISTS
Thursday, September 12, 2019
© SVLDRS

= Tasklists

[ Claims and Intimation
@) Exports

& Master

4 Refunds

@ DSR

@ Audit

&+ Registration

€3] Payments

B Reports

& Change Formation
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appgstprep.cbec.gov.in/cbec-aces-gst-ui/#

Step 4: Under the stage Tab different options are available as per the tax officer’s task i.e. Pending to Issue SVLDRS 2/3,
Adjournment-Pending to Issue PH Notice, Pending to Issue SVLDRS 3. The tax officer select Pending to issue SVLDRS 2/3.

Dashboard - Mozilla Firefox - '@

© Dashboard *XINE
@ | appgstprep.cbec.gov.in/cbec-aces-gst-ui ¢ | |Q search wB ¥ A Q9 =
Central Board of Indirect Taxes and Customs 2 5330
Ministry of Finance - Department of Revenue f ~ 0 O
Name : ACES Test1501 :C S5O D : COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

istration Task List  SVLDRS List ¢
SVLDRS SchemeTask List

SVLDRS Scheme Task List

Transactions Summary Stage

SVLDRS Pending to Issue SVLDRS 3

A
)

Adjourned - Pending to Issue PH Notice

IPen(hng to Issue SVLDRS-2/3 [5) |

3

o5 Export Data

Transaction Chart Activity Chart

| SVLDRS |l Pending to Issue SVLDRS 3

I Adjourned - Pending to Issue PH
Notice

Pending to Issue SVLDRS-2/3
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After receiving Form-1 the tax officer will have three Options :- (a) Issue SVLDRS 2
(b) Issue SVLDRS-3
(c) Issue SVLDRS-4(Under development)



Step 5: On clicking “Pending to issue SVLDRS 2 / 3 “ the tax officer will be shown list of all pending applications (Form-1).
The tax officer clicks on the ARN no. of any pending application. The tax officer is able to sort the application by date,
Amount, ARN No .

Amnesty Scheme Task List - Mozilla Firefox - /o X
8 Amnesty Scheme Ta... % | +
@ | appgstprep cbec.govin/cbec-aces-gst-ui ¢ |[Qsearch wEa 3 A9 =

Centzal Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner  SSO ID : 27002106 [ EXECUTVESETUP | COMMISSIONERATE: BENGALURU-SOUTH English | vindi

Registration Task List  SVLDRS Scheme Task List
SVLDRS SchemeTask List  SVLDRS Scheme Task List
Issue of SVLDRS-2/3 Form

Q Q

ARN Q  ARNDate Registration Number
1 LD1109190000211 11/09/2019 BANGR1234ELDOO1 Bangalore1 345,435 Pending for Approval
2 LD1109190000200 11/09/2019 BANGR1234ELDOO1 Bangalore1 0 Pending for Approval
3 LD1109190000197 11/09/2019 BANGR1234ELDO01 Bangalore1 1,000 Pending for Approval
4 LD1009190000195 10/09/2019 BANGR1234ELDOO1 Bangalore1 8,99,901 Pending for Approval
5 LD1009190000193 10/09/2019 BANGR1234ELDO01 Bangalore1 4,941 Pending for Approval
| 6  LD1009190000171 10/09/2019 BAIPD9739BLD001 nitesh 45,00,000 Pending for Approval |
7 LD1009190000169 10/09/2019 DGSYS5152ALD001 DG Systems test login 222 Pending for Approval
8 LD1009190000168 10/09/2019 BANGR1234ELDOOL Bangalore1 16,00,000 Pending for Approval

Showing: 1 - 8 of 8 Records Page: [1 of 1
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Step 6: On clicking on the ARN the tax officer will be able to see SVLDRS form-1 as submitted by the taxpayer.

Mozilla Firefox -8
@ http://appg...ces-gst-uij x | +
@ | appastprep.cbec.gov.in/chec-aces-gst-ui e | [Q search “E $ A9 =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner  SSO ID : 27002106 COMMISSIONERATE: BENGALURU-SOUTH english | Hindi

Task List SVLDRS-1

SVLDRS SchemeTask List ~ SVLDRS Scheme Task List ~ Amnesty Scheme SVLDRS-1

Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh BENGALURU BAIPD97398 NITESHD .COM

Jurisdiction ARN No ARN Date
ZONE:AHMEDABAD2 COMMISSIONEI LD1009190000171 10-Sep-2019

Application Details

Ccategory Sub Category Duty Type

Voluntary Disclosure CE

Voluntary Disclosure

I S T S
Tax Dues less Tax Relief
I N

Description of Goods/ Services

Others: Valuation 03/09/2019 05/09/2019 Other Duties 45,00,000.00 45,00,000.00
TOTAL 45,00,000.00 45,00,000.00
GRAND TOTAL 45,00,000.00 45,00,000.00
Showing: 1- 1 of 1 Records Page:[1 of1
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Step 7 : Based on the tax selection and the tax officers observations , the tax officers can select SVLDRS-2
or SVLDRS-3.



Mozilla Firefox
J/ @ httpi//appg...ces-gst-uif x | +
@ | sppgstprep.cbac.govinfcbac-aces-gst-ii e |[Q search w8 ¥ A 9 =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501 : ssoD: COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

Task List DRS-1

SVLDRS SchemeTask List SVLDRS Scheme Task List Amnesty Scheme SVLDRS-1
FORM SVLDRS 1

Showing: 1- 1 of 1 Records Page: (1 of 1

Amount Payable (In Words) : Forty Five Lakhs rupees only

Do you agree with the "Tax Dues less Tax Relief* calculated by the System

Yes' _No

Verification

I declare that | have read and understood the SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019, and agree to abide by the provisions and conditions of the Scheme, and that the information given in this declaration
iis correct and complete and the amount of tax dues and other particulars shown therein are truly stated.
I shall pay the amount as may be determined by the Designated Authority under the Scheme.

Name of declarant/ authorized representative filing this declaration :

nitesh

Date :

2019-09-10

I Issue SVLDRS2 ~  Issue SVLDRS3

414PM
g 9
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(a) Issue SVLDRS 2 - > The tax officer issue SVLDRS-2 in the following conditions :-

(a) If the taxpayer does not agree with the Auto-Calculated “ Tax dues less Tax Relief Amount”.

(b) If the tax officer doesn’t agree with the declaration made by the taxpayer in the SVLDRS Form-1.
(b) Otherwise, the tax officer can directly issue SVLDRS-3 form.

Step 8 : ISSUE SVLDRS-2 Form

e When the tax officer clicks on the Issue SVLDRS-2 Form, the tax officer will be able to see below screen. The tax
officer can edit all fields except “Category “ and “ Issue Involved” columns values.

Mozilla Firefox - @
@ http://appg...ces-gst-uif X | +
@ | appgstprep cbec.gov.in/cbec-aces-gst-ui 0% | ¢ ||Q search w B 3 @ =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner  SSO ID : 27002106 | EXECUTIVE SETUP | Engiish | Hindi
B istration Task List nnesty x
SVLDRS SchemeTask List ~ SVLDRS Scheme Task List | Amnesty Scheme SVLDRS-1
I Issue SVLDRS 2 Form I
Name of the Applicant Address of the Declarant PAN Email 1D Mobile No
nitesh BENGALURU BAIPD97398 NITESHDAHIYABB90 @ GMAILCOM 9467286008
Jurisdiction ARN No ARN Date
D2 CO [T 71 10-5ep-2019

Application Details

Form No. SVLDRS-2/

[Estimate Under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019 to be issued by the Designated Committee]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Declaration No : [(D1009190000171 SVLDRS-2 No : [L1209195V201415 Commissionerate/DGGI, Delhi : [BENGALURU-SOUTH Zone/DGGI, Delhi : BENGALURU
‘Whereas Mr./Ms./M/s. E‘nesh (hereinafter referred to as the declarant) having registration no./Non assessee code no.[BAIPD9739BLD001 has filed a Declaration No LD1009190000171 dated [10-09-2019

under section 125 of the Finance (No. 2) Act, 2019;

Now, therefore, in exercise of the powers conferred by sub-section (2) of section 127 of the Finance (No. 2) Act, 2019, the desi i after ion of facts on record, hereby determines the following amount estimated to be payable by the declarant

towards full and final settlement of his/her/their tax dues covered by the said declaration under the Sabka Vishwas (Legacy Dispute Resolution) Scheme, 2019:

Amount in Rupees (¥ )
Estimated Amount Payable

Time period

Taxrelief Pre-deposit

FromPeriod ToPeriod

Other Duties 4500000

S Sep-2019 Other Duties || 4sooo00 o o

4 00,00
: CBIC_GST_1.51 Apr 28th 2017
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Caution : For the time being the tax officer are requested not to edit/change value of “Tax Relief” Column .



e The tax officer will has to fill Personal Hearing details e.g. Date, Time, Address & “ Place “ field before issuance of
SVLDRS-2.

Mozilla Firefox - [o]x
8 httpi//appg...ces-gst-uil x | +
€  ® | appgstprep cbec.govin/cbec-aces-gst-ui/ & |[Q search B & A =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501 : ss0ID: COMMISSIONERATE: BENGALURU-SOUTH english | Hindi

B SVLDRS Scheme Task List
Issue SVLDRS 2 Form

Amount Payable (In Words) : Forty Five Lakhs rupees only

I Notice For Personal Hearing I

If the Declarant does not agree with the Estimated Amount Payable, as determined by the i he is requested to appear for a Personal Hearing before the designated committee o
| 10 -] 00 ~fAMat xx (address)lo explain the reasons thereof. Please submit Form SVLDRS 2A in case any other date and time of personal hearing is desired.

s of the Desi d C ittee
1 27000621 ACES Test22 Commissioner
2 27002106 ACES Test1501 Commissioner
3 27001091 ACES Test488 Commissioner

I Place : fx I

Date :| 12-09-2019

Note : This is a computer generated print. There is no need for a signature

[Node:unknown-host]
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Caution : Kindly select the PH date within 10 days from the application received date.

e On clicking the preview button, the tax officer will be able to see the detailed filled by him/her. The same can be
downloaded in .pdf format.

Mozilla Firefox - lolx
@ http:f/appg...ces-gst-ui/ x | +
¢ ||Q search wBa & Af =

& ® | appgstprep cbec.govin/cbec-ac

Document View

— 4 Automatic Zo

Form No. SVLDRS-2




/e http://appg...ces-gst-ui/ x k&

| e |[Q search wBe ¥ a9 =

€ ® | appastprep cbec.govin/chec-aces-gst-ui/

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501 : $s0 1D : English | Hindi

SVLDRS Scheme Task List

asie.aal RS 2 Lol
Opening SVLDRS-2.pdf

You have chosen to open:

Amount Payable (in Words) : Forty Five Lakhs rupees only 5] SVLDRS-2.pdf
which is: PDF document (5.2 KB)
from: blob:
If the Declarant does not agree with the Estimated Amount Payable, as determind \\1 ot should Firefox do with this file? \al Hearing before the designated committee on [13-09-2019
10 +J 00 ~JAMat xx (address) to explain the reason Documentyiewar (derault) = Ine of personal hearing is desired.
of the D Ci
(Do this automatically for files like this from now on.
1 27000621 ACES Test1501 G %
2 27002106 ACES Test1501 G —
3 27001091 ACES Test1501 Commissioner

Place : Fx

Date :| 12-09-2019

Note : This is a computer generated print. There is no need for a signature
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e Onclick on the “submit “ button, a confirmation box will appear if the tax officer confirms the same, then the
SVLDRS-2 will be issued and the tax payer will get notified about the same by SMS/Email.

Mozilla Firefox - o |x

@ http://appg...ces-gst-ui/ x | +

@ |[Q search wBa $ A 9 =

& ® | appgstprep.cbec.govin/cbec-

Confirmation Box

Are you sure you wanted to Submit SVLDRS-2?

m A ®© € Wi & i




Mozilla Firefox - 8%
e http://appg...ces-gst-ui/ % e
-aces-gst-ui/ ¢ ||Q search B8 ¥ A9 =

Success

Sucessfully Issued SVLDRS-2

e To see the status of this application (SVLDRS 2 issued) Go to : Menu >> CE/ST >> SVLDRS >> View SVLDRS
Scheme.

Amnesty Scheme Task List - Mozilla Firefox - @ |x

8 Amnesty Scheme Ta... x \+

€ ® | appgstprep.cbec.govin/cbec-ac

gst-uif ¢ || search wB ¥ A 9 =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501 e SS01D : EXECUTIVESEFUP | COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

Menu
A My Pri
Adjourned - Pending to Issue PH Notice

stration Number Assessee Name Tax Dues less Tax Relief in ¥ & Status

Task Lists ARN Date

SVLDRS Q Registration Number Q
ST 10/09/2019 BXEMS7862PLD001 RS002 11,00,000 Pending for Approval - Response Received
£ Change Formation 10/09/2019 BANGR1234ELD001 Bangalorel 15,99,934 Pending for Approval - Response Received
Formation Task Details 10/09/2019 DGSYS5152ALD001 DG Systems test login 210 Pending for Approval - Response Received
10/09/2019 DGSYS5152ALD001 DG Systems test login 150 Pending for Approval - Response Received
5 LD0909190000166 09/09/2019 BANGR1234ELD001 Bangalore1 8,99,978 Pending for Approval - Response Received
6 LD0909190000163 09/09/2019 BANGR1234ELD001 Bangalore1 89,923 Pending for Approval - Response Received

Showing: 1 - 6 of 6 Records Page: |1 of 1
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e Here the tax officer will be shown all the application and status of each application. The tax officer can filter
results from “Status” Column .



View SVLDRS Scheme List - Mozilla Firefox - lalx

@ View SVLDRS Schem... x -+
@ | appgstprep .cbec.govin/cbec-aces-gst-ui c ||Q search wBa & @ =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner  SSO ID : 27002106 EXECUTIVESEFUP | COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

SVLDRS Scheme Task List I View SVLDRS Scheme List ¢ I

View SVLDRS Scheme List

@ Z:BENGALURU > C:BENGALURU-SOUTH

51.No | ARN a ARN Date «

I View SVLDRS Scheme List I

Assessee Name

Duty Amount in ¥ 4 |Due Amount ¥ a

Q  FromDate To Date Q

11  LD1009190000184 10/09/2019 DGSYS5152ALD001 CE DG Systems test login 100 40 Issued SVLDRS 3
12  LD1009190000182 10/09/2019 DGSYS5152ALD001 CE DG Systems test login 700 210 Disagreed with PH
13  LD1009190000180 10/09/2019 DGSYS5152ALD001 CE DG Systems test login 500 150 Disagreed with PH
14 LD1009190000179 10/09/2019 BANGR1234ELDOO1 CE Bangalorel 10,000 3,999 Issued SVLDRS 2B
I 15__LD1009190000171 10/09/2019 BAIPD9739BLDO01 CE nitesh 45.00.000 45.00,000 Issued SVLDRS 2 I
16 LD1209190000212 12/09/2019 BANGR1234ELD001 CE Bangalore1l 5,65,456 1,69,631 Disagreed with PH
17 LD1109190000211 11/09/2019 BANGR1234ELDO01 CE Bangalorel 3,45,435 3,45,435 Submitted
18 LD1109190000208 11/09/2019 BANGR1234ELD001 CE Bangalorel 35,34,555 14,13,476 Issued SVLDRS 3
19 LD1009190000196 10/09/2019 BANGR1234ELD001 CE Bangalore1 40,00,000 15,99,934 Disagreed with PH
20 LD1009190000175 10/09/2019 BXEMS7862PLD001 CE RS002 40,00,000 11,00,000 Disagreed with PH
Showing: 11 - 20 of 37 Records n Page: |2 of 4 u
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Step 9: To Issue SVLDRS-2B

e When the taxpayer chose “Yes” to the question “ Do you want to seek an Adjournment of Personal Hearing
offered to you” in SVLDRS-2A form submitted by him.

e These type of application comes under “ Adjourned — Pending to issue PH Notice” in Status Tab. The tax officer
clicks on that.

J|
Dashboard - Mozilla Firefox = o[

@ Dashboard x \+

& | (© | appastprep chec.govinjchec-aces-gst-ujf

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner S50 ID : 27002106 EXECUTIVESEFUP | COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

Registration Task List  view SVLI List ¥ SVLDRS st X

SVLDRS SchemeTask List

SVLDRS Scheme Task List

Transactions Summary e Stage

SVLDRS Pending to Issue SVLDRS 3 e

T i Adjourned - Pending to Issue PH Notice (7]
Pending to Issue SVLDRS-2/3 (7]

Transaction Chart Activity Chart

W SVLDRS [l Pending to Issue SVLDRS 3

W Adiourned - Pending to Issue PH
Notice

\ | | Pending to Issue SVLDRS-2/3
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e The tax officer will shown the list of application which are pending to issue PH Notice i.e. SVLDRS-2B form. The tax
officer clicks on the ARN against which he/she wants to issue SVLDRS-2B.

Amnesty Scheme Task List - Mozilla Firefox -8 x

/| @ Amnesty SchemeTa... % | +

@ | appagstprep cbec.govin/cbe:

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501 Designation : Commissioner 550 ID: 27002106 EXECUTIVESEFUP |  COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

Registration Task List  View SVLDRS Scheme List 0 SVLDRS Scheme TaskList

SVLDRS SchemeTask List ~ SVLDRS Scheme Task List

Q

Adjourned - Pending to Issue PH Notice

Al Q | ARNDate Q Registration Number
1 LD1009190000171 10/09/2019 BAIPD9739BLDO01 nitesh 45,00,000 Pending for Approval - Response Received
2 LD1009190000175 10/09/2019 BXEMS7862PLD001 R5002 11,00,000 Pending for Approval - Response Received
3 LD1009190000196 10/09/2019 BANGR1234ELDO01 Bangalorel 15.99,934 Pending for Approval - Response Received
4 LD1009190000182 10/09/2019 DGSYS$5152ALD001 DG Systems test login 210 Pending for Approval - Response Received
5 LD 1009190000180 10/09/2019 DGSYS5152ALD001 DG Systems test login 150 Pending for Approval - Response Received
6 LD0%09190000166 09/09/2019 BANGR1234ELDO01 Bangalorel 8,99.978 Pending for Approval - Response Received
7 LD0909190000163 09/09/2019 BANGR1234ELD0O1 Bangalore1 89,923 Pending for Approval - Response Received

Showing: 1-7 of 7 Records Page: |1 of 1
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e The tax officer will be shown the SVLDRS-2A as submitted by the taxpayer.

SYLDRS 2B Form - Mozilla Firefox -lalx

© SVLDRS 28 Form x|+

arch B ¥+ & O

aQ

" @ | appgstprep.cbec.govinjcbec acas gst-uif

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Testl501  Designation : Commissioner  SSO ID : 27002106 EXECUTIVESEFUP | € E: BENGALURU. English | Hindi

TaskLlist  view SVl List »  SVLDRS2BForm *

SVLDRS SchemeTask List  SVLDRS Scheme Task List  SVLDRS 2B Form
Pending to Issue SVLDRS 2B Form

Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh nitesh BAIPD97398 NITESHDAHIYABB50@ GMAIL.COM 9467286008
Jurisdiction ARN No ARN Date
ZONE:AHMEDABAD2 COMMISSIONE| LD1009190000171 10-5ep-2019.

Application Details SVLDRS-2 | SVLDRS-2A |

Form No. SVLDRS-2A

[ Written submissions, walver of personal hearing and adjournment under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Do you agree with the Estimate in SVLDRS-2 Number  Yes No
Do you want make written submissions © Yes No

Reasons for disagreement
w

Do you want to upload documents In support of your submissions ? = Yes No

Upload Documents

Copyright © 2017 Gowt. of India. All Rights Reserved: Version: CBIC_GST_1.51 Apr 28th 2017
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e The tax officer can view and download the supported documents submitted by the taxpayer. The tax officer can
also view the preferred date of personal hearing as selected by the taxpayer.

SVLDRS 2B Form - Mozilla Firefox -8

| @ SVLDRS 2B Form x|

[ Search l#Ba + & =

@ | appgstprep.cbec.gov.injc

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner S50 ID : 27002106 EXECUTIVESEFUP | COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

TaskList  View SVLE List %  SVLDRS2BForm

SVLDRS SchemeTask List  SVLDRS Scheme Task List  |SVLDRS 28 Form
Pending to Issue SVLDRS 2B Form

‘
=

1 SVLDRS-3(1).pdf paf
w
2 Random text in address added automatically. jog jpeg Eal
Do you want to waive personal hearing?_ Yes No
Do you want to seek an adjournment of personal hearing offered to you? = Yes No

Indlcate a preferred date for hearing
20-09-2019

Name of declarant/ authorized representative : nitesh

Date :| 12-09-2019
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e When the tax officer clicks on the “Issue SVLDRS 2B “ button then the below screen will be shown to the tax officer.

SYLDRS 2B Form - Mozilla Firefox -0

@ SVLDRS 28 Form x

-G)\ appgstprep.cbec.gov.injcbe

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501 Designation : Commissioner SSO ID : 27002106 EXECUTIVESEFUP | COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

TaskLlist  view SVL List %  SVLDRS2BForm

SVLDRS SchemeTask List  SVLDRS Scheme Task List  SVLDRS 2B Form
Issue SVLDRS 2B Form

Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh nitesh BAIPD97398 NITESHDAHIYABB50@ GMAIL.COM 9467286008
Jurisdiction ARN No ARN Date
ZONE:AHMEDABAD2 COMMISSIONE| LD1009190000171 10-5ep-2019.

Application Details SVLDRS-2 SVLDRS-2A | SVLDRS-28

Form No. SVLDRS-2B

[Intimation of personal hearing after adjournment under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

To,
Mr./Ms./M/s nitesh

Registration No  BAIPD9739BLD001

This is to inform that the Personal Hearing before the Designated Committee in relation to the subject Declaration No | LD1009190000171 filed by you under the under the Sabka Vishwas (Legacy Dispute Resolution) Scheme,

2019 has been fixed at 11 {15 -/ AMon| 20092019 (date) in the office of | w (address).

Please note that in the event of failure to attend the Personal Hearing the designated committee shall take a decision in regard to your Declaration in accordance with the legal provisions on the basis of the facts on record without

further reference to you.

[Nede:unknown:hest]
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e The tax officer will has to fill Personal Hearing details e.g. Date, Time, Address & “ Place “ field before issuance of
SVLDRS-2B.



SYLDRS 2B Form - Mozilla Firefox

/ @ SVLDRS 28 Form x|

Tc ] [@ search lwe + &# @ =

& | @ | appgstprep.cbec.gov.injchec-aces-gst-uif

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

EXECUTIVE SEFUP

Tasklist  view List %  SVLDRS2BForm

Name : ACES Testl501  Designation : Commissioner  SSO ID : 27002106

SVLDRS SchemeTask List ~ SVLDRS Scheme Task List  SVLDRS 2B Form
Issue SVLDRS 2B Form

This is to inform that the Personal Hearing before the Designated Committee in relation to the subject Declaration No  LD1009190000171 filed by you under the under the Sabka Vishwas (Legacy Dispute Resolution) Scheme,

2019 has been fixed at 11 -|[15  -JAMon| 20092019 (date) in the office of  w (address).

Please note that in the event of failure to attend the Personal Hearing the designated committee shall take a decision in regard to your Declaration in accordance with the legal provisions on the basis of the facts on record without

further reference to you.

Members of the Designated Committee

1

27000621 ACES Test1501 Commissioner
2 27002106 ACES Test1501 Commissioner
3 27001091 ACES Test1501 Commissioner

Date :| 12092019

R )

Note : This is a computer generated print. There is no need for a signature

[Modeuinknown-hos

Govt. of India. All Rights Reserved: Versjon: CBIC_GST_1.51 Apr 28th 2017
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e The tax officer can preview SVLDRS-2B form and can download the same in .pdf format.

SVLDRS 2B Form - Mozilla Firefox

| @ SVLDRS 2B Form x|

| e |[Q search @ &+ & =

& @ | appgstprep.cbec.govin/cbec-aces-gst-uif

Docurnent View:

Automatic

Form No. SVLDRS-2B

-

‘SABKA WSHIAS (LEGACT DISPUTE RESDLUTION) SEHENE, 2015

Pt aon o 8 4B BUCO01

mem e bt

e Onclick on the “submit “ button, a confirmation box will appear if the tax officer confirms the same, then the
SVLDRS-2B will be issued and the tax payer will get notified about the same by SMS/Email.



SVLDRS 2B Form - Mozila Firefox [ Tax

| @ SVLDRS 28 Form x|+

& @ | appystprep.chec.gov.injcbec aces gst-uif | e ][ search %8 +$ &4 9 =

Success

Sucessfully Issued SVLDRS-28

Step 10 :

The tax officer issue SVLDRS-3 in the following conditions :-

1. If the taxpayer agrees with the Auto-Calculated “ Tax dues less Tax Relief Amount” in SVLDRS form-1 & the
tax officer doesn’t find any discrepancy in the declaration made by the taxpayer in the SVLDRS Form-1.
2. The taxpayer waive his PH or doesn’t want adjournment of PH.
3. After the issuance of SVLDRS-2B.
e The tax officer can issue SVLDRS-3 Form from “Pending to issue SVLDRS2/3 “ or “Pending to issue SVLDRS-3”
under Stage tab.

Dashboard - Mozills Firsfox EEE

| © Dashboard x | @ Central Excise x o+

€ @ | appystprep.chec.govin/cbec-aces-gst-uif | e |[Q search e & @& =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissi 550 1D : 27002106 . JNERATE: BENGALUF Enalien | ind

SVLDRS Scheme Task List

Transactions Summary o Stage
SVLDRS Pending to Issue SVLDRS 3

3 Adjourned - Pending to Issue PH Notice

&% Export Data

Pending to Issue SVLDRS-2/3

Transaction Chart Activity Chart

| SVLDRS [W Pending to Issue SVLDRS 3

[l Adjourned - Pending to Issue PH
Notice

Pending to Issue SVLDRS-2/3

n: CBIC_GST_1.51 Apr 28th 2017
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e The tax officer clicks on the Issue SVLDRS-3; the following screen will be shown to the tax officer:



Mozila Firefox =

@ httpyfappg...ces-gst-tij X | @ Central Excise x|+

@ | appgstprep.cbec.gov.injcbec-aces-gst-uif

arch |%e + & 9 =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner SO ID : 27002106 EXECUTIVESEFUP | COMMISSIONERATE: BENGALURU-SOUTH english | Hindi

Task List  view SVLI List %  FormNo.SVLDRS-3

SVLDRS SchemeTask List  SVLDRS Scheme Task List  Form No. SVLDRS-3
SVLDRS 3 Form

Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh nitesh BAIPD97398 NITESHD, .coM

Jurisdiction ARN No ARN Date
ZONE:AHMEDABAD2 COMMISSIONE LD1009190000171 10-5ep-2019

Application Details SVLDRS-2 SVLDRS-2A SVLDRS-2B | SVLDRS-3

Form No. SVLDRS=35c rule 0joniginal

[Statement Under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019 to be Issued by the Designated Committee]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Declaration No : [LD1009190000171 SVLDRS-3 No : [L1209195V301432 Commissionerate/DGGI, Delhi : Zone/DGGI, Delhl : [BENGALURU
[BENGALURU-SOUTH

Whereas Mr./Ms./M/s. |nitesh (herelnafter referred to as the declarant) having registration no./Non assessee code no.[BAIPD9739BLD001 has filed a Declaration No [LD1009190000171 dated

270972019 under section 125 of the Finance (No. 2) Act, 2019;

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (4], as the case may be, of section 127 of the Finance (No. 2) Act, 2019, the designated committee, after consideration of relevant material, hereby

determines the following amount is payable by the declarant towards full and final settlement of tax dues under [ Central Excise Act, 1944 ~| covered by the said declaration under the Scheme:

Copyright ©

| 6 e
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e The tax officer can edit all fields except “Category “and “ Issue Involved” columns values.

|
Morilla Firefox T x

| @ httpifappg...ces-gst-ui/ % | @ Central Excise x|+

@ | appastprep.chec.govin/cbec-aces-gst-uf | e |[Q search %8B ¥ @& =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner S50 ID : 27002106 EXECUTIVESEFUP | COMMISSIONERATE: BENGALURU-SOUTH English | Hindi

Tasklist  View List »  Form Mo, SVLDRS-3

SVLDRS SchemeTask List ~ SVLDRS Scheme Task List  [Form No. SVLDRS-3
SVLDRS 3 Form

Declaration No : [LD1009190000171 SVLDRS-3 No : [L1209195V301432 Commissionerate/DGGlI, Delhi : Zone/DGGI, Delhi : BENGALURU
[FENGALURU-SOUTH

Whereas Mr./Ms./M/s. |nitesh (hereinafter referred to as the declarant) having registration no./Non assessee code no.[BAIPD9739BLD001 has filed a Declaration No [LD1009190000171 dated
[t2/097201% under section 125 of the Finance (No. 2) Act, 2019;

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (4), as the case may be, of section 127 of the Finance (No. 2) Act, 2019, the designated committee, after consideration of relevant material, hereby

determines the following amount is payable by the declarant towards full and final settlement of tax dues under | Central Excise Act, 1944 +| covered by the said declaration under the Scheme:

Amount inRupees (¥ )

nated Amount Payable

Category e = Taxrelief Pre-deposit
1

VOLUNTARY Others:

N Sep-2019 Sep-2019 Other Duties -] | 4500000 0 0 Other Duties 4500000
DISCLOSURE Valuation
TOTAL 4500000 0 0 4500000
GRAND TOTAL 4500000 [ o | 4500000
Showing: 1- 1 of 1 Records Page: {1 of 1

Amount Payable (In Words) : Forty Five Lakhs rupees only

Copyright ©
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Caution : For the time being the tax officer are requested not to edit/change value of “Tax Relief” Column



| @ httpy/appg...ces-gst-uil x | @ Central Excise

Mozills Firefox

The tax officer can preview SVLDRS-3 form and can download the same in .pdf format.

o
| ¢ ||Q search

ces-gst-Lif

® | appgstprep.cbec.gov.injcbec-a.

Central Board of Indirect Taxes and Customs

Ministry of Finance - Department of Revenue
$50 1D : 27002106 c TE: BENGAL

Name : ACES Test1501  Designation : Commissioner

TaskList  view Sv List %  FormNo.SVLDRS3

SVLDRS SchemeTask List  SVLDRS Scheme Task List  [Form No. SVLDRS-3
SVLDRS 3 Form
ToTAL 4500000 o 4500000
GRAND TOTAL 4500000 [} 4500000
Page: 1 of1

Showing: 1 - 1 of 1 Records

Amount Payable (In Words) : Forty Five Lakhs rupees only

Members of the Designated Committee

[, S, L
1 Commissioner

27000621 ACES Test22
2 27002106 ACES Test1501 Commissioner
3 27001091 ACES Testd88 Commissioner

Place : foc
Date :[12:09-2019

Note : This is a computer generated print. There is no need for a signature

Copyright © 2017 Gout. of India. All Rights Reserved. Version; CBIC_GST_1.51 Apr 28th 2017 [Nodeunknown-hast]
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Mozilla Firefox

| @ Central Excise x|+
| e |[Q search

| @ httpifappg...ces-gst-ui/ x

& @ | appostprep.cbec.govin/cbec-aces-gst-uif

Docurment View:

Automatic Zoom =

Form No. SVLDRS-3 s oty
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On click on the “submit “ button, a confirmation box will appear if the tax officer confirms the same, then the

[ )
SVLDRS-3 will be issued and the tax payer will get notified about the same by SMS/Email.

Mozilla Firefox
| ¢ |[Q search

| @ httpilfappg...ces-gst-uil % | @ Central Excise

& @] appastprep.cbec.govin/cbec-aces-gst-uif

Confirmation Box

Are you sure you wanted to Submit SVLDRS-37

Mozilla Firefox
| ¢ |[Q search

| @ httpilfappg...ces-gst-uil % | @ Central Excise

& @] appastprep.cbec.govin/cbec-aces-gst-uif
Success

Sucessfully Issued SVLDRS-3




View SVLDRS Scheme List - Mozilla Firefox =

@ View SVLDRS Schem... X | @ Central Excise x|+

© | appgstprep chec govinjcbec-aces gst-uf ]

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Name : ACES Test1501  Designation : Commissioner SO ID : 27002106 EXECUTIVESEFUP | COMMISSIONERATE: BENGALURU-SOUTH english | Hindi

TaskList  view List % svLI List 3

View SVLDRS Scheme List

ARN Q | FromDate To Date Q, | Registration Number Q@ | Registration Type Q [ nitesh| (o} Select sja

View SVLDRS Scheme List

1 | LD1009190000171 10/09/2019 BAIPD9739BLD001 CE nitesh 45,00,000 45,00,000 Issued SVLDRS 3

Showing: 1- 1 of 1 Records Page: |1

Govt. of Indlia. All Rights Reserved. Version: CBIC_GST_1.51 Apr 28th 2017
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Step 11: Issue SVLDRS 3-Rectified and SVLDRS 4: -
. To rectify SVLDRS-3, Path: SVLDRS>Rectify SVLDRS-3 is to be followed.

cbec.govin/chec-a. -uif ¢ || sea e + A =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme

Hame : ACES Test22  Designation : Commissioner S0 1D : 27000621 BECUTVESETUP | COMMISSIONERATE: BENGALURU-SOUTH Eaglish | Hind

Formation Detalls %

SVLDRS 3 Form

Form No. SVLDRS=31ses e tiorsina
nt Under Section 127 of the Finance (No.2) Act, 2019 read with Rule 6 of the Sabka Vishwas (Legacy Dispute Resolution) Seheme Rules, 2019 to be Issued by the Designated Committee|
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Declaration No : [[B1909190000233 SVLDRS-3 No : [Z707195V50000% Commissionerate/DGGl, Dell Zone/DGGI, Delhl : [FENGALURL

Whereas Mr./Ms./M/s. [Bangalorel (hereinafter referred to as the declarant) having reglstration no./Nen assessee code no [EANGR1234ELD001 has filed a Declaration No (5180915000023 dated

[B9530515  under section 125 of the Finance (No. 2) Act, 201%;

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (4), as the case may be, of section 127 of the Finance (No. 2) Act. 2019, the designated committee, after consideration of relevant material, hereby

determines the following amount is payable by the declarant towards full and final settlement of tax dues under [Central Excise Act, 1943 +] covered by the said declaration under the Scheme:

. After making the changes, click on the submit button.



& |[& search |we ¢ &# © =

Success

Sucessfully Issued SVLDRS-3 Rectification

& | @ | appgstprep cbec.govin/chec-aces-gst-uf

¢ |[@seer j#B ¢+ & © =

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reventie

Registration TaskList  FormNo. SVLDRSS X FormationDetalls %  FormNo, SVIDRS3 %
View Rectity SVLDRSS Form - FamTNSSULBRES

Name of the Applicant Address of the Declarant PAN Email ID Mobile No
nitesh bengaluru BAIPDF7395 ABCABC@GMAIL COM 9467266008
Jurisdiction ARN No ARN Date
201 G 26:50p-2019

Application Details ‘ SVLDRS-3

Form No, SVLDRS-3se ruie liectifeation

[Statement Under Section 127 of the Finance (No.2) Act, 2019 read with Rule é of the Sabka Vishwas (Legacy Dispute Resolution) Scheme Rules, 2019 to be Issued by the Designated Committee]
SABKA VISHWAS (LEGACY DISPUTE RESOLUTION) SCHEME, 2019

Declaration No : [[D2609196000275 SVLDRS-3 No : [2669195va00001 Commissionerate/DGGI, Delhl : Zone/DGGI, Delhl : [FENGALURL
[FERGALURU-SOUTH
Whereas Mr./Ms./M/s. iitesh (hereinafter referred to.as the declarant) having registration no./Non assessee code no FAIPD#739510001 has filed a Declaration No [[D260919600027% dated
2019 under section 125 of the Finance (No. 2) Act, 2019;

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (4). as the case may be, of section 127 of the Finance (No. 2) Act. 2019, the designated committee, after consideration of relevant mater al, hereby.
determines the following amount is payable by the declarant towards full and final settlement of tax dues under [Central Excise Act, 1944 -] covered by the said declaration under the Scheme:

. After generation of challan, tax payer can make payment.
. SVLDRS 3 can be rectified only once.

. After the tax payer has made payment, the tax officer is able to issue Form 4 (Discharge Certificate).

In the cases where the tax payer has no liability, tax officer has to issue Form 3 of zero amount in order to to
able to issue Form 4



Mozilla Firefox - /a8 x

@ httpyiappg. .ces-gst-uy x | +

@® | sppastprep cbec.govin/ct

Central Board of Indirect Taxes and Customs.
Ministry of Finance - Depastment of Revenue

Mame : ACES Test22  Designation : Commissioner 550 ID : 27000621 DECUTVESERR | €

Registration Task st View SVLDRS Scheme ist X View ISSUED SVLDRS 35cheme % SVLDRS 4 Form %

Issue SVLDRSA Form  SVLDRS 4 Form

Name of the Applicant Address of the Declarant PAN Email ID Mobile No
hitesh bengatury BAIPDS7395 ABCABCE GMAILCOM 9457286008
Jurisdiction ARN No ARN Date
URU 0Of LD 25°5ep2019

Application Details  SVLDRS-3] m

Category Sub Category Duty Type
tigation SN Involving Duty Pending CE

SCN involving duty along with interest/late fee/penalty (if any) pending as on 30.06.2019 and final hearing not held before 30.06.2019

Whether the case is under adjudication by Pr. ADG/ADG (Adjudication), Delhi?

») Yes O No
Details of Duty
Sho sovma 5 - e | Gemiy | tmere ore-depasit Tax Dues bes T Rl
Duty/Ta Avoxat
1 demol 03/04/2015 AddL Duty on High Speed Diese| - 00380102 10.00.000.00 0.00 0.00 0.00 3,00,000.00
TOTAL 10,00.000.00 0.00 0.00 0.00 3.00,000.00
I GRAND TOTAL 10,00,000.00 () 0.0 G0 3.00,000.00

Copyright © 20,
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° To issue the SVLDRS-4, click the submit button.

Mozilla Firefox - 0%

& hitpitfappg.. ces-gst-uil % | 4+

= (@ | appgstprep chec.gov.in/chec-aces-gst-uj

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Hame : ACES Test22  Designation : Commissioner S50 ID : 27000621 DECUTIVESEFP | COMM Bl URU-S0U English | Hindi

TaskList  view SvL st X View ®  SWDRS4Form ¥

esue SVLORSA Form  SVLDRS 4 Farm
Form SVLDRS-4

(d) The provisions of sections 129 and 131 of the Finance (No.2) Act 2019 will be applicable with respect to this Discharge Certificate

Members of the Designated Committee

1 27000621 ACESTest22 ‘Commissioner
2 27002106 ACES Test 1501 Commissioner
3 27001091 ACES Test488 Commissioner

Challan Details

“ Challan Number Challan Amount

1 150 3,00,000.00

Place : fchennai
Date : 5052019

Note : This is a computer generated print, There is no need for a signature

7_151 Apr 26th 2017
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Reassignment of an application can only be done at SVLDRS 1 stage.

Step 1: CE/ST>Task list>SVLDRS>Transaction Summary>Click on ‘Pending to issue SVLDRS 2-3’ under stage.



J @ Dashboard x |+

€  ® | appgstprep.cbec.gov.in/cbec-aces-gst-uif ¢ ||Q search ‘Q B ¥ & O =

Cen